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NOTL1F ICATION
TRXY

Mo, 2985(FaNo.188/3/79~1T(AL): In exercige of the pouers conferred by sectian 126 of the Income-tax .
Act, 1961(43 of 1961)and of 8ll other powers enabling it in this behalf, the Central Board of Direct
Taxes hereby makes the fFollowing additions &o the Scheduie anmerud Lo ibs hubification Holi1{FeNo,55/
223/63+IT) dated 1B.5.64 2s amended from time to time, after 5, N0 .BS : ' -

The Officers specified in the 3rd, 4th, 5th, 6th and the 7th columns of the Schedule belou
shall perform all the functions of an Income-tax Officer, Inspecting Assistant Commissioner of
Income~tax, Commissicnersof Income-tax (Appeals) and the Commissicners of Income-tax. respectively.ir
in respect of the persons specified in the corresponding entry in the 2nd Column thereof,

SCHEDULE
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Se o il i - v - PO I
1*9\90 Employees of - Income~tax  Inspecting | _Appellate Assis— Commissioner of Commissiocner
British Aercspage Officer Pri-~ Assistant tant Commissiopn= Income=tax of Incomee
(BAe) stationed vate Salary Commissioner ner of Incoms~tax (Appeals~1) tax, Delhi-I,
anywhere in India GCircle Vi, of Income tax 'Al Range, New Mew Dplhie . New Delhi.
New Delhi. Range 1=C, Delhils o : :
e e : New Delhi. ' ,
This notificaticn shall take effect from 1051975 . /'
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,~Bulletin Section of Die,: of Ins. (RS&P), Nouw Delhi

All Commissioners of Income-tax,

Directors of InspSCu;ur\LT;/(R&S)/(P&PH)/(InU.), New Delhi.

Director of DB&MAS Services (IT), 1set Floor, Adwan-e~Ghalib,

Mata Sundri Lane, New Deihi (5.copias),

All Officers & Secticns of IT Wing of CBOT, New Delhi,

Comptroller & Auditur Gensral of India, New Delhi &20 cople§l,
5 copies).

Director of Training, IRS(DT), Staff College, Nagpur(5 gopiesy.

; She MJBeRao, Jt. Secy., Ministry of Law, Justice & Company

Affalrs(Deptt. of Legal Affairs), New Delhi,
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